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WRITTEN ANSWERS TO QUES-

TIONS

INDO-CEYLON COLLABORATION

*423. SHRI MOHAN SWARUP:
Will the Minister of COMMERCE be
pleased to state :

(a) whether it is 3 fact that India and
Ceylon have agreed to co-operate in the
field of shipping, ship-building, textiles,
electricity and port facilities;

(b) if so, the details thereof; and

(c) the manner in which the
countries propose to cooperate ?

THE MINISTER OF COMMERCE
(SHRI DINESH SINGH) : (a) No
such decision has been taken so far.

(b) and (c). Do not arise,
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INDUSTRIAL POLICY RESOLUTION

*428. DR. RANEN SEN : Will the
Minister of INDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS
be pleased to state :

(a) whether there is any proposal
under consideration to revise the Indus-
trial Policy Resolution of 1956; and

(b) if so, the changes proposed to be
made in the Resolution ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A. AHMED) :
(a) and (b). The question whether the
Industrial Policy Resolution of 1956
would require to be amended or ampli-
fied is under Government’s considera-
tion.
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ExPORT OF PROCESSED FOODSTUFFS

*430, SHRI R. BARUA : Will the
Minister of COMMERCE be pleased to
state :

(a) the names of countries to which
India is exporting processed food pre-
parations and the nature thercof;

(b) the value of processed food pro-
ducts exported to each country during
the year 1967;

(c) the amount of foreign exchange
earned therefrom during the above
period; and

(d) whether Government have taken
any steps to provide facilities to the ex-
porters to boost exports of processed
foodstuffs ?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD, SHAFI QURESHI) : (a) to
(d). A statement is laid on the Table of
the House. [Placed in Library. See No.
LT-342/68].

STock OF YARN WITH TEXTILE MiLLs

*431. SHRI P, GOPALAN :
SHRI K. RAMANI :
SHRI A. K. GOPALAN :

Will the Minister of COMMERCE be
pleased to state :

(a) whether Government are aware
that huge stocks of yarn have accumu-
lated with the textile mills in the
Southern region;

(b) if so, total quantity thereof;

(c) whether this has created crisis in
the textile mills; and

(d) if so, the steps taken by Govern-
ment in the matter ?
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THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI) : (a) and
(b). The production of yarn in the mill
sector in the Southern region comprising
of Madras, Andhra Pradesh, Mysore,
Kerala and Pondicherry is about 2.25
crores kilograms per month. The stocks
at the end of August, September, Octo-
ber, November and December, 1967.
were 1.14, 1.23, 1.12, 1.01 and 1.23
crores kilograms respectively. These
stocks, which represent about a fort-
night’s production, are not considered
alarming.

(c) No, Sir.
(d) Does not arise.
EUROPEAN COMMON MARKET

#432, SHRI CHENGALRAYA
NAIDU :

SHRI ANBUCHEZIAN :
SHRI DEIVEEKAN :

Will the Minister of COMMERCE
be pleased to state :

(a) whether it is a fact that the
European Common Market has intro-
duced several measures to case tradc
with the developing countries particular-
ly with India and Pakistan;

(b) if so, the measures thereof;

(c¢) how far India will be benefited
by these measures; and

(d) the steps which have been taken
by Government to utilize the conces-
sions offered by the European Common
Market ?

THE MINISTER OF COMMERCE
(SHRI DINESH SINGH) : (a) No,
Sir.

(b) to (d). Do not arise.

EDUCATIONAL FACILITIEs FOR CHILDREN
oF RAILWAY EMPLOYEES

*433. SHRI B. K. DASCHOW-
DHURY : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether educational facilities are
provided for the children of railway
employees serving at remote places
where there are no schools nor colleges;





